
THE HIGH COURT OF MEGHALAY A 

SHILLONG 


•RESULT FOR THE POST OF SYSTEM OFFICER 


No.HCM.II/96/2016-Estt/ /'-; ;;__ <; 	 Dated, Shillong the 10111 February, 2017 

On the basis of the Written Examination. Practical Examination and Personal lnterviev .. held for 

the post ofSystem Oflicer in the lligh Court of Mcghalaya, none is sclccl!..:d. 

By 	order, 

REGISTRAR GENF:RAL 

1\lo.HCM.II/96/2016-Estt/ ' ..... :;._ $-A 	 Dated, Shillong the 10111 February, 2017 

Copy for information to: 

1 	 1he Jomt Registrar cwn Secretal)' to I lon'h/e the ChiefJustice, 1/igh Court oj Meglwlaya. 
Shillong. 

2. 	 The Joint Registrar cum OSD in lfon 'b/e the Chief Justice's Secretariat, 1/igh Court of 
Meglwlaya. ,%il/ong. 

3. The J> S to Hon 'ble .\.Jr. .Justtce S R. Sen, 1/igh Court ofMeglwlaya. Slullong 

./ 1he J> S to I lon'hle \fr .Justice I' P. l'aish. lligh Court ofMeglwlaya, ,\'hi/long 

5. 	 TJu! P A to Registrar Geneml. High Court of \Jeglwlaya. Shillong 
!Y "The Systems Analyst. 1/igh Cour/ of Meghalaya, Shillongfor uploading /he same 011 the OUidal 

Websile. 
7. 	 Establishmenl Sec/ion, lligh Court of Meglwlaya, Shillong, for in/(mnation and ttecl!sswy 

action 
8. The Accountant-cum-Cashier. 1/igh Court ofMeghalaya. 

9 \ Of ice flf)arc/. 

10. 	O{!ice File 

• 	

L.--,, l v.-- -
REGisTRAR GENERAL 
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